NATIONAL COMPANY LAW TRIBUNAL C
)

SINGLE BENCH
CHENNAI —
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT1030 AMON 7 ¢ 01,2015

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBAER
PETITION NUMBER . TCP/105/2016
NAME OF THE PETITIONER(S) . SAVITHRI VASANTH KUMAR
NAME OF THE RESPONDENT(S) ANJU FARMS PVT LTD +3
UNDER SECTION : 397/398 |

S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
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Counsels for both the parties are present. A

10.12. . As seen from the O
Order ?i(;’fc,l égelf(gg;zel for R2 &.RS caused appearance and thzd:;?icri:
for the Responcien‘.c t f'WaS set as.1d<?. A direction was given to the Counsel
been filed. Toda t}? (O: ile reply within two (2) weeks, however, no reply has
behalf of R3 theyrefoe ;‘;n-sel for R2 caused appearance. No representation on
last and ﬁna’l opp ortfn' ;S Pro.ceeded ex-parte. The Counsel for R2 is given
<hall stand forfoited P;‘;Y or filing reply, failing which the right of filing repl

. up on 26.02.2019 at 10.30 A.M. i
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(CH. MOHD SHARIEF TARIQ)

MS
MEMBER (JUDICIAL)



